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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH, BENGALURU

ORIGINAL APPLICATION NO.170/001702/2018

DATED THIS THE 12TH  DAY OF NOVEMBER, 2018

      HON’BLE DR.K.B.SURESH …MEMBER(J)
      HON’BLE SHRI DINESH SHARMA …MEMBER(A)

Gunasekaran. R,
Account No.8334419,
Aged about 55 years,
S/o T. Ranagsamy,
Working as Senior Auditor,
O/o PCDA, 107 Lower Agram Road,
Agram Post, Bangalore-560 007.
Resident of C-18/9 DAD Quarters,
Someshwarapura Extension,
Ulsoor, Bangalore-560008. …Applicant

(By Advocate Shri  B. Veerabhadra)

Vs.

1. The Senior Accounts Officer(AN), 
O/o PCDA, 107 Lower Agram Road,
Agram Post,
 Bangalore-560 007.

2. The Principal Controller of Defence Accounts,
PCDA, 107  Lower Agram Road,
Agram Post, 
Bangalore-560 007.

3. The Chief Controller of Defence Accounts,
Ulan Batar Road, Palam,
Delhi Cantonment-110 010.

4. Smt Usha Rani Jaypal,
SA-8325694
O/o AO, GE Panaji Goa,
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5. Sri Nanjudeshwara,
SA-8325201.

6. Sri H.M. Mahadevaswamy
SA-8333392.

7. Sri B. Sridhar Babu
SA-8333400.

8. Smt P. Syamala
SA-8334397.

9. Smt Sreedevi U.R,
SA-83334405.

10. Sri N. Mani
Auditor 8334414.

11. Sri B. Devaraju,
Auditor 8334411.

12. Sri Kodhandaramu
Auditor 8334415.

13. Sri N. Ganeshan,
Auditor 8334412.

14. Sri R. Raju,
Auditor 8334413. …Respondents

(Sl. No.5 – 14 are working under the control of The Principal Controller of 
Defenced Accounts, PCDA, 107 Lower Agram Road, Agram Post, Bangalore-560 
007, at various stations)

(By Standing Counsel Shri M.V. Rao for R -1 to 3)

O R D E R  (ORAL)

HON’BLE DR.K.B.SURESH                 …MEMBER(J)

Applicant files a memo indicating that he does not want to continue with 

the case,  as the relief has been granted to him. 
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2. Therefore, the OA is dismissed as withdraw. No costs. 

 (DINESH SHARMA) (DR.K.B.SURESH)
 MEMBER(A)      MEMBER(J)

vmr
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Annexures referred to by the Applicant in OA No.1702/2018

1. Annexure A1 :  Copy of School Receipt. 
2. Annexure A2 :  Copy of Impugned transfer order  dated 

29.8.2018..
3. Annexure A3 :  Copy of  representation dated 31.08.2018.
4. Annexure A4 :  Copy of representation  dated 11.9.2018.
5. Annexure A5 :  Copy of representation   dated 17.09.2018. 
6. Annexure A6 :  Copy of Seniority list as on 30.06.2018. 
7. Annexure A7 :  Copy of transfer policy  dated 28.3.2014.

………
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